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ORDER

Per ]. Sudhakar Reddy, AM :-

This is an appeal filed by the assessee directed against the order of the
Commissioner of Income Tax (Appeals)-16, Kolkata [‘CIT(A)’" for short] dated
25.04.2019 u/s 250 of the Income Tax Act, 1961 (‘the Act’ for short) for the AY 2013-14.

2. After hearing rival contentions, I find that the sole issue that arises for my
adjudication is whether the 1d. CIT(A) was right in confirming the disallowance of

X85,995/- being interest payment on the facts and circumstances of the case.

3. The AO has not given any proper reasons for making the disallowance. The 1d.
CIT(A) on the ground that no specific details were filed before him, confirmed the

disallowance.

4, In my view, this interest expenditure has to be allowed, as the assessee has
demonstrated that it had earned interest income of 36,42,835/- and that this
expenditure income is relatable to the earning of the interest income. Thus I allow this

claim of the assessee.
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5. In the result, the appeal of the assessee is allowed.

Kolkata, the 27t November, 2019.

Sd/-
[J. Sudhakar Reddy]
Accountant Member

Dated: 27.11.2019
Bidhan
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